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THR MINISTEB OF STATE 
IN THE MINISTRY OF FOOD, 
AGRICULTURE, COMMUNITY 
DEVELOPMENT AND CO-OPERATION 
(SHRl ANNASAHEB SHINDE): My only point 
is whether we should remove the zones without 
the consent of the Slate Governments ? 
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SHRI  ANNASAHEB   SHINDE   : 

The Orissa Government is opposed ; what oan 
be done? 

SHRI DAHYABHAI V. PATEL ' The Orissa 
Government is opposed because your previous 
Congress Min s-try put that province into 
bankruptcy. Remove that bankruptcy and they 
will agree to it immediately. It is th© doing of Mr. 
Biju Patnaik. 

(Time 11,11 rirm) 

6026 

 

THE DEPUTY CHAIRMAN : Your time is 
over. You began at 4-28 P.M, 

SHRI V. M. CHORDIA : I have five 
minutes more. 

THE DEPUTY CHAIRMAN : Yes, you have 
got five minutes more. Please carry OD. 
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SHORT  DURATION  DISCUSSION 
UNDER RULE 176 

RE       GROWING     UNEMPLOYMENT AMONG   
ENGINEERING   GRADUATES AND    DIPLOMA-
HOLDERS    IN   THE COUNTRY 

THE DEPUTY CHAIRMAN : We 
come to the Short Duration Discussion under 
rule 176. The time allotted by the Chairman is 
2| hours. Mr. Dharia, you will take about 
fifteen minutes and the rest ten minutes each. 
A number of speakers are there. 

SHRI M. M. DHARIA (Maharashtra) . 
Madam Deputy Chairman, this problem of the 
unemployed educated and particularly  of the 
unemployed engineers,   both   degree-holders   
and diploma-holders has agitated the mind of 
everybody in the country. We are aware that 
during the last three Plans nearly 13 million 
could be given new employment.    At  the same 
time we are equally aware that the backlog of 
imemployment at the beginning of the Fourth 
Five Year Plan was to the tune of 9 to 10 
million. Unemployment is of various types. 
There is unemployment of scientists and   there 
is unemployment of the educated, because we 
know there are as per the Government figures 
more than 1,17,000 persons who are educated, 
who are graduates, but who are unemployed. 
Then there is the vast mass of uneducated 
people or partially educated people who are 
unemployed. Even during this year I am afraid 
nearly 20 Iakh students will appear for the 
matriculation or S. S. C. examination, and at the 
most 3 lakh students may be qualified to join 
colleges or technical schools or may find 
employment somewhere, and 17 lakh students 
will be there who shall be reaching that age 
limit between  15  and  17   who ' shall be lost in 
the valley of frustration | and shall he loitering 
in the streets 

 


